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Counsel for the applicant: 
Counsel for the State of Bihar: 
Counsel for the Union of India: 

Applicant 
Versus 

Respondents. 

None 
Shri Shekhar Singh 
Shri R.K.Chouhey 

CORAM 

Hon'ble Ms. Sadhna Sñvastava, ......... Member (J) 
Hon'ble Mr. Amit Kushaii, ...................... Member (A) 

ORDER(ORAL) 

None for the applicant. Learned counsel Shri S. Singh is 

present on behalf of the respondent State of Bihar. Earlier also no one was 

present on behalf of the applicant on 27.05.2008. It appears that the 

applicant has lost his interest in pursuing the matter. Therefore, this OA is 

dismissed for non prosecution. 
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